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MINISTRY OF RAILWAYS
(East Central Railway)
NOTIFICATION
Patna, the 27th February, 2026

S.0. 1301(E).—Whereas, by the notification of the Government of India in the Ministry of Railways
(Railway Board), notification S.O. 2517 (E), dated the 05 May, 2025 published in the Gazette of India, Extraordinary,
Part II, Section 3, Sub-section (ii), (hereinafter referred to as the said notification) under sub section (1) of section
20(A) of the Railway Act, 1989 (24 of 1989) (hereinafter referred to as the said act), the Central Government,
declared its intention to acquire the land specified in the Schedule annexed to the said notification for the propose
execution, maintenance, management and operation of the Special Railway Project “Hazaribag-Banadag Doubling (6
Km)” as Special Railway Project in the State of Jharkhand.”

And, whereas, the substance of the said notification has been published in the daily local newspapers,
namely, Prabhat Khabar (Hindi) The Times of India (English), dated the 19th June, 2025 under sub-section (4) of
section 20A of the said Act,

And, whereas, no objections was received and the same have been considered/disallowed by the competent
authority accordingly orders have been passed,;

And, whereas, in pursuance of sub-section (1) of section 20E of the said Act, the competent authority has
submitted its report to the Central Government.
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Now, therefore, upon receipt of the report of the competent authority and in exercise of the powers conferred
by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the land specified in
the Schedule annexed hereto shall be acquired for the aforesaid purpose.

And, further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the Schedule annexed
hereto shall vest absolutely in the Central Government free from all encumbrances.

SCHEDULE

Special Railway Project in Hazaribagh District of the State of Jharkhand, namely, The brief details of land to be
acquired for construction of “Hazaribag-Banadag Doubling (6 Km)” as Special Railway Project in the State of
Jharkhand with or without structures are as follows:

SI. | Name of | Plot/ Affected | Type of | Nature | Affected | Name of the Land Owner/

No. | village Survey | plot Land of Area Interested Persons)
No. (Full/ Land (Hec.)
Partial)

Tehsil: Katkamdag

1 Banadag 1647 Partial Raiyati | Upland | 0.0091 | Rajeshwar Gop, father Tilak Gop or
Mukesh Gop, father Kaileshwar Gop

2 Banadag 1650 Partial Raiyati | Upland | 0.0142 | Gopal Prasad, father Dahan Mahto

3 Banadag 1651 Partial Raiyati | Upland | 0.0091 | Umrao Koiri, father Bodhi Koiri

4 Banadag 1653 Partial Raiyati | Upland | 0.0152 | Bandhan Prasad, father Antu Mahto

5 Banadag 1658 Partial Raiyati | Upland | 0.0121 | Basudev Mahto, father Kaileshwar
Narayan Mahto

6 Banadag 1663 Partial Raiyati | Upland | 0.0055 | Smt. Paro Devi, wife of Fudan Mahto

7 Banadag 1665 Partial Raiyati | Upland | 0.0111 | Basun Mahto, father Anhach Mahto

8 Banadag 1667 Partial Raiyati | Upland | 0.0111 | Dharam Mahto, Jagan Mahto, Hiramn
Mahto and Jeetan Rana, father Gopi
Rana

9 Banadag 1668 Partial Raiyati | Upland | 0.0051 | Girdhari Mahto, father Doma Koiri

Total | 0.0925

[F. No. DCE/Con/HZME/Hazaribag-Banadag]
RAMASHRAY PANDEY, CAO/Con.
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